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the gap is concerned efforis are being
made to fill in the gap in other States
as well. Sir, the figure given by my
colleague also includes the ad hoc al-
lotments given to the State for emer-

gency purposes and the figures of that
are: .

January to March 1980
April to June 1980
July to Sept., 1980
Oct. to Dec., 1980
Jan. to March, 1980

30,000 tonnes

1,290,000 tonnes
42,700 tonnes
97,000 tonnes

Sir, a few days back an ad hoc allot-
ment of 35,000 tonnes was made to
them. This only shows that we are
making efforis as far as possible to
cater to the emergency requiroments
of each State,

SHRI M. RAM GOPAL REDDY:
Sr, Andhrg Pradesh is constructing
many river valley projects and the

" cemept supply is very essential. I
would like to know what percentage
of cement ig being allotted to Andhra
Pradesh as compared to different
States of India.

SHRI CHARANJIT CHANANA:
Sir, if the hon. Membey wants I can
lay on the Table the State-wise allo-
cations and even help him work out
the percentages later.

e wwd s

996. W Wo Wo Fag :
ot ATy WlAwT e ¢

w qW Wl gg T A opw
wiT fr

(%) =1 aTFR @ AW

ah Hfife fraifa F@ 9t fae
@Y

(&) wfx gt, at wg a¢ wifew
frviz wx aw fa¥ oy o dvraar
t; wk

APRIL 29, 1881 |

1,01,000 tonnes.
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" THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRIMATI
RAM DULARI SINHA): (a) and (b).
Yes, Sir. Government i{s presently
engaged in preparing a Wage Folicy
Statement. It is proposed to finalise
it in consultation with the represen-
tatives of employers and workers at
the next national tripartite confler-
ence,

(c) The State Governments have
been requested to communicate their

views regarding wvarious aspects of
the national wage policy.
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SHRIMATI RAM DULARI SINHA:
The date of the meeting is not yet
decided. But it will be held shortly.
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A target of national minimum
wage of Rs. 150 p.m, at 1978 prices
should be achieved in about 7 years.
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SHRI XAVIER ARAKAL: I con-
gratulate the hon. Minister for lak-~
ing “this bold step. I would like to
know, who are the people who are
going to examine the wage policy.
Are they going to consider the previ-
ous reports, recommendations of vari-
ous trade unions as well as the Com-
‘mittees? And when will this report
be placed on the Table of the House.

SHRIMATI RAM DULARI SINHA:
All the previous reports and recom-
mendations will be kept under consi-
deration. Further suggestions are al-
so invited from the state governments
and those will be also taken into con-
pderation.

WRITTEN ANSWERS TO
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g
Enhancement of Special Central As-
sistance for tribal sub-plan areas

*083. SHRI BHEEKHABHAI: Will
the Minister of HOME AFTFAIRS be
pleased to state:





